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techinology  development projects

. were formulated and funded, 5 of
which relate to the use of Devnagri
in computers, Then, in March, 1980,
the DOE set up a committee on
‘Standardisation of Indian  Seript
Codeg for Information Interchange
and Key-Board Layout’. The Final
Report ig expected shortly. A Hindi
Computerisation Project hag been
Initiated in the Department of
Electronicg to effectively coordinate
activities, and to propose various
desigh gtandardg in this area.

(¢) Doeg not arise in view of reply
to (a) and (b) above.

Normg lalg dowy by 15th Imdiaw
Labour Conference regarding aoed
- . based minimum wages

452, SHRI ARABINDA GHOSH:
Will the Minister o¢ LABOUR be
pleased to state what steps Govera-
ment have taken for need-based
minimum wages on the basls of
normg laid dowhn by the 15th Indian
Labour Conference?

THE DEPUTY MINISTER IN THB
MINISTRY OF LABOUR (SHRI
DHARMAVIR): The criteris for
fixation of minimum wagey is one of
the elements on which a decision
would have to be taken while formu-
lating the Natiohal Wage Policy It
thas been decided to finalise a state-
ment on National Wage Policy in
consultation with the representatives
of employers and Wworkers at the
Indian Labour Conference proposed to
be convened during the course of
this year.

Begulation of recruitment for
abroad

433. SHRIMATI HAMIDA HABIB-
ULLAH:
SHRIMATI RODA MISTRY:

Will the Minister of LABOUR be
~ pleased to state:

() whethey TUnion Goverhment
proposes to introduce a suitable

Ueracing system to regulate the acti-

jobs
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vities of agents recruiting Mdian
workers for jobg abroad; and

(b) if so, what are
thereof?

the details

THE DEPUTY ‘MINISTER IN THE
MINISTRY OF LABOUR {SHR!
DHARMAVIR): (a) Yes, Sir,

{b) The proposed Emigration Bilk
will inter-alia provide for p licensing
system to regulate the activities of
agents recruiting Indian workers for
jobg abroad, L. oy
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Identification of bondeq Ilabour

434, SHRIMATI MONIKA DAS:
Will the Minister of LABOUTL be
pleased to state:

(a) whether it js a fact that Gev-
ernment have recently issued direo-
tions fo the State Governmeniz to
speed up the process of identification
of bonded labour iy their respective
States; and #

N .4{
" (b) if so, what are the details of
the directions
the reaction of the State
mentg thereto?

Govers-

1

THE DEPUTY MINISTER IN THH
MINISTRY OF LABOUR {SHRE
DHARMAVIR): (a) Yes, Sir.

(b) The State Governments have
been requested to undertake urgend
and effective steps includig under-
taking of intensive local surveys im
susceptible areag and {o secure the
early eradicatio, of bonded Iabouk
wherever found existing. A State-
wise statement showing the numbes
of identified and freed bonded Yabous
upto 31.12-81 as reported by the
State Governments, is attached,
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